
MAY 12, 1969 36 

SHORT NOTICE QUESTION 

uqtjm mnt ft"I.Il mr.tT qfumr;n 

S. N. Q 24. siI m ~ ~  

IRT ~  m ~ ~ ~ ;rnf.t I!i't 
~  : 

(lIi) Iflfl ~ ~ t fIfi ~  qfl;-
~~m~ r ~~~m ­

fur fIfilfI IfIrf I!f1' ~ ;{tiff if ~ 'I1!fca 
~~ ~  

('II') Iflfl' ~ 'lfT ~ ... t flli ~ 'IfuT-
It'n' .n ~ ~ ~ ~ fcmff ~ ;it 
~m ~~ ~ ~ ~ 

IffI' 1ft ~ rr if ~ "fil.'hrr ~  ~ ; 
(If) Iflfl' ~ ~ ~ t flli ~ 'fftlit-
am~~~~~~ 
~ ~ '# ~ fiflrfuTm ~ flJ<'!' lIil; 

~r ~ i ~ 

~  ~~  crT ~ if ~  iAi-
~ ~ ft:tQ: 'fir QlIi IflfI ~ """ t ? 

THE MINISTER OF IRRIGATION 
AND POWER (DR. K. L. RAO): (a) to 
(d). A statement is hid (>n the Table on 
tbe House. 

(8) Yes, Sir. Tbe project which was 
estimated to cost Rs. 67.98 crores in 1961 
is DOW e~ e e  to cost about Rs. 97 erores. 
The target date set in 1961 was 1968·69 and 
tbls was cbanaed in 1965 to 1972. Now 
tbls bas been further extended by one year 
and tbe present targct date is June, 1973. 

(b) No, Sir. There was underutmsa-
tlon of some macbines at one time due to 
Don-arrival of some basic matcbing equip-
ment. 

(c) No sucb case has come to tbe 
notice of Government. 

(d) Que,tion does not arise. How-
ever, it may be mentioned that there is a 
detailed procedure for making purchases 
for tbis project. Under this procedure the 
powers of individl1lll ~ers bave been 
~ s erab r limited and all !;lu1k r bas~s 

b~ ~ to be approved by tbe Local Purcbase 
Committee comprising Cbief Enllineer. 
Director of Construction, Financial Adviser 
and Superintendinll EnliDeer (Procure-
ment). 
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DR. K. L. RAO l The bOD. Member 
has pointed out tbe Increase in the estimates 
It is true tbat tbe estimate bas lIone up and 
is going up. But wbat I wlsb to submit 
is tbat this is an Irrigation project, and in 
tbe case of an irrigation project, it will be 
Dever possible to say wbat will be tbe re-
turn, wbetber it will be six per cent or any-
tbing lI!::e tbat. Tberefore, a direct return 
by way or revenue, wbether it will be Rs. 3 
crore. or Rs. 4 crores, we cannot say. Tbe 
amount may vary, and we cannot look for-
ward to increasing any more than wbat 
may be possible by way of direct return. 

Tbe main tblng tbat bas got to be kept 
in mind is tbat tbis an irriaation project 
whicb will irrigate about 13 to 17 lakh 
acres of land and tbe amount of electricity 
tbat is likely to be produced by tbis pro. 
~ is 29!l m .. awats, . 
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DR. K. L. RAO : The hon. Member 
has raised a valid question has. One was 
about the machinery. What I would like to 
submit about this is that in the case of the 
Ramganga project, what happened was tbe 
machinery was ordered, for example draa-
lines and some dumpers. All the machines 
were received at the same time there. Un-
fortunately. the dragline which is one of 
tbe most important equipments was damaa-
ed in some parts and these parts had to be 
obtained again from the USA, and that 
took time. And that is wby till tbe drall-
line came into operation, tbe dumpers bad 
to remain idle. Tbat is bow tbere was 
under utilisation, or some macblnery bad 
to remain idle for nearly a few montbs. 

It is true tbere bas been some trouble 
about S;lare parts. Tbere was a dock strike 
in USA and due to many otber unfortu-
nate reasons, tbere was delay. Tbat i. 
wby spare parts were not available. I bad 
been tbere recently and I specially looked 
Into tbls questiOn of spare parts. Now I 
find tbere will be an even Bow of spare 
parts and tbere will be no difficulty. There-
fore, the number of macbines lyiDg idle 
bave beeo reduced considerably. 

About inferior spare parts procured 
locally, the information witb my bon. 
friend is not correct. Tbere are some parta 
wbich can be made in India and tbey are 
put on the banned list. They cannOI be 
imported. For example, rubber seals is a 
p.lft whicb tbey feel can be manufactured 
in tbis country and its Import is banned. 
After all, the spare parts obtained from 
indigenous sources is only I per cent-just 
worth about R. •• } lakbs wbereas spare parla 
Imported from outside amount to Rs. 31 
crores. Substitution of some of tbese parts 
by local products is really an endeavour 
wbicb we should encouralle. Even so, It 
is very Iiule. 

About tbe officers. I am arraid I do 
not have any information. If tbe bon_ 
member gives any specific name, I can 
make enquiries. About the strike beinl 
1I01:tic.l, I do not know. Unfortunately. 
strikes are there in a large number of pro-
jects. Only the other day I bad been de-
eling about Idikki and there was a strike 
tbere. I only wisb in major projects. 
strikes are avoided so tbat the country may 
proll_s. As I said, I have no information. 
But I feel tbe work is lIetlinll on nicely aud 



tbere is no reason why tbere sbould be any 
further set-back. 
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DR. K. L. RAO: We bave aaked the 
IDdia Supply MlssioD to expedite it. Now 
everytbins bas beeD straisbtened aDd tbece 
is even flow of work. About the firinS, I 
caDDot add to wbat I have said, At tbe 
momeDt it il completely peaceful and tbere 
is DO reason wby tbere sbould be any trou-
ble bereafter. 

SHRI RANGA: From wbat be him-
self bas said, tbere seems to be sometbiDS 
very seriously wrong resarding the delay, 
bisber expendituce, spare parts and also 
tbe nesotiatioDs with outsiders for IUPPI]'-
inS beavy macblnery. May I ask bim to 
give us an assuraDce tbat betweeD now Bad 
tbe next session, he himself would 10 tbere 
or if be CaDDOt find sufficient time, h. 
would depute some very bigb officia I to 
pay some alleDtion to this? Preferably 
be him&elf sbould So SlUll)' tbo maUer per-
sonally. satiafy bimself about tbe r_dlal 
moasures tbat ace to be takoD and tbon 
submit Il report to tbia House. 

DR. K. L. RAO: 11 i8 aver)' sood 
sUllgestioo. In fact, I bad beea there OD\), 
\aU week for two da),s au I looted into 
it. I CIlD assure tbe House tbllt tbe work 
will go alonl very quickl),. 11 ia one of 
our very imporlllnt project' BOd we .... 
tr¥io. to ~. thai thl work ia ~a e . 
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It is very likely tbat we would be pllinl 
water about six montbs earlier. 
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DR. K. L. RAO: I accept tbat in 
respect of Ramganga tbere has been some 
delay. Tbis should not have taken more 
than seven ~ears. UDfortunately it bas 
taken more time. I am myself very UD-
happy about the situatioD. All that I caD 
say now is tbat DOW we bave placed tbe 
project in a very good sound condition aDd 
wo expect tbe project will be completed in 
tbe nut three to four years. 
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DR. K. L RAO: About tbe macbl-
nery we bave no trouble. We bave always 
been tryiDIl to plan out tbe macbinery ex-
penditure, tbe macbinery tbat bas to be 
purcbased aad so un. Tbe increase in tbe 
cost of the project is due to tbe fact that 
tbere bas been devaluation and also because 
tbe beisbt of the dam has been increased 
by 110 feet. The scope bal alto been In-
creased because area proposed for irrigation 
baa beea increased from 13 lakb acres to 17 
lakb acres wbicb means an excess of 4 
lakb acres. It is tbis tbat has increased 
tbe cost from Rs. 67 crores to Rs. 97 
crores. 
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DR. K. L. RAO: In respect of tbe 
machinery there has been no trouble. 
BverytbiDil bas been ordered very correctly 
aod tbe macbinery these is workinll very 
aatisfactorlly. 
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DR. K. L. .!lAO: 11111''' with lbe 
boa. Member. As 1 bave alreacly aaid. in 

tbe case of tbis project there haa been un-
fortunate delay wbicb I myself IIreatly re-
gret. Unfortunately, these are projects 
under tbe State Governments. Any how I 
will make enquiries into this and ft'nd out 
wbether any person is responsible for the 
delay. 

WRITTEN ANSWERS TO QUESTIONS 

lleaka not Permitted by Reserve IIIIaJI of 
ladla 10 A doaace Large ADIODDIs 

of Loaas 

*1624. SHRI ONKAR SINGH: 
SHRI J. B. SINGH: 
SHRI SHARDA NAND: 

Will the Minisler of FINANCE be 
pleased to state: 

(a> whether it is a fact that banks have 
to take permission from the Reserve Baak 
of India for IIranting large amounts of 
loan; 

(b) if so, tbe names of those banks 
wBich were not permitted to arant'large 
amounts of loan by the Reserve Bank dur-
inll tbe last one year : Ind 

(c) tbe policy of tbe Reserve Bank in 
regard to the giving of permission to the 
banks to grant large loaas 1 

THE MINJSTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI P. C. 
SETHI): (a) Subject to tbe requirement 
of overall credit policy, banks are freo to 
Aoction individual loans and advanCOl 
except that tbey have to obtain autborisa-
tion from tbe Reserve Bank for certain 
categories of credit limits of Rs. I crore or 
more to any liOllle party or any limit that 
would take tbe total limit enjoyed by soch 
party &om Ibe enlire bankina syltem to 
as. 1 crore or more. 

(b) During the last one year credit 
autborisatioo was not granted in olle cue. 
It is not lbe Ulual practice of the R __ 
Bank to disclose to dcwls aa it relates to 
accounts of customers of aD individual 
bank. 

(c) Before authorisiDil a limit, the Re-
serve Baok ellamlaes broadly the purpose 
of tile loan to satisfy itself tbat it Is in COn-
fOlQlity wllh tbe requiremut of the Plaa 




